
Statement Territory of Tripura as a result of which
four Pakistani shells landed on the. town 
killing two and causing injuries to four 
Indian nationals.
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List o f giant sized refugee Camps to be 
administered cent rally and the Construction 
o f  which has been Completed or is in process 

o f Completion

State Number of 
Camps

Sites

Tripura 4 Uptakhali,
Bagma,
Ambassa. Manu.

Assam '2 Sorbhog,
Bahalpur.

West Bengal 8 Peardoba,
Sal bon i, 
Brindabanpur. 
Dhubukia, 
Cooper’s Camp.

Madhya
Pradesh

3 Nowgaon, 
Mana Bhata, 
Kendri 
(Near Mana, 
Raipur).

Bihar 1 Panchanpur
Uttar Pradesh 1 Iradatganj.

12 hr s.

CALLING ATTENTION OF MATTER OF 
URGENT PUBLIC IMPORTANCE

R epo rted  P a k is ia n i  sh e llin g  in t o  I n d ia n

TERRITORY ON ASSAM AND TRIPURA BORDER

w n rtift ( « n f f o r r ) : 

*  f c f a c r  f w r ^ t

* m  f t w s t  f  sfrc s w n r  

i ro n  g ^  w  <?« !t o » t i f :

“s u m  f ty c r  t fN r  t c  w r d W  

*r anfr $rcr r̂f%wi4> nterr- 
wrft w k  s f t mw f w  era

•u fa p fr  % »rft arr% t w m « ”

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT): On 26th July, 1971, between 
1300 and 1330 hours, Pakistan Army Units 
opened artillery fire across the interna
tional border on Sonamura area in the Union

On the same day and about the same 
time, the Pakistani Army opened artillery 
fire on Indiant territory at NAVAWDIP 
CHANDRA NAGAR and MOT1NAGAR 
BOP in Sonamura Police Station area as 
a result of which seven shells landed inside 
Indian territory. One head of cattle is 
reported to have been killed.

In the early hours of the 26th instant, 
about 20 Pakistani artillery shells landed in 
the Indian territory at HARIHARDOLA in 
the Police Station of BISALGARH, resulting 
in the death of one evacuee from Bangla 
Dsh and injuries to four other evacuees.

In all the above cases our Border Security 
Forces replied effectively silencing the firing 
and shelling from across the border. We 
have also lodged strong protests with the 
Pakistan Government in each such case.

Wc have no information about the re
ported shelling by Pakistan furces across the 
international border in the Sutarkandi area 
of Cachar district on the 26-27th July, 1971. 
Five civilians arc reported to have been 
killed on 25th July in Village Gandak half a 
mile south of Sutarkhandi, as a result of an 
explosion in a house. Further investigation 
is being made.

The Border Security Force is fully alive 
to its responsibilities and has clear instruc
tions to reply effectively to any attempt by 
Pakistan Army at violating Indian territory 
either by intrusion or by shelling or firing 
across the border.

wnfrft: apswrfftrr 
a p R  tffrrr g rw r  % w f r w  w f t w  

i t  ^  •ft*  % 1
W r  t o ?  f |  * N *  s w r  % ?

fa ra n f t w t  i t  f t i r  's t f

|  a f tr  <rt an ft <rc? f c n t f r w

1 1 itftsr aft mmx w  t |  f  a lt 
ftrcr $  & f®  iff <j? TR5

% ift |  w r r  I



ftr qTftsmsr tftar <n: amsft a rm » n - t t Tt 1 1  w r  it? ift
fW  *rfirf«ifWf f  wi% 5«t garr
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1 1  I f f  5f *[# >f? ® m v f

ja tr  %  x m  JF’f t  » f ^ T  *  2 S ^ w r f  a f tr  
ot*  asafrt 27f* tf tfrarraff
Jf a m f f r%ht srawftnrrt i smarm
p iK T  sftfiw  fft W  W  

SRTT ftnfr »RT $ I SPTC *T t̂ HgtCT 
$ a r  « r r  * v #  ^  n w ® r w  >pr 

5®  s f tr  f h r r  i g gTg ^ i  % f a q  g s g f t  <%r

I :

“ We have no information about the 
reported shelling by Pakistan forces across 
international border in the Sutarkandi 
area of Cachar district on the 26-27th 
July, 1971.”

S F f f t afffTfa 2 s m r f  *r?t
3T¥T r̂ f) fan afVr cT̂nr jfcTT-

| ^7 9R  ̂*PT ®RTC 
an^OTcTT ?r^f «ft I I^R X  fFT

*r qrfv^RTvr g r r r  aft iM h r r f t  *rf £  

ssfa srrt S «ft i 1  ^  ^ r r  f  faf? 
qTftrarw % st* ^
w t m .  % *0tf s t ^ t r  m m  |  ? 
w* |  fa t o t t  q?t trarrafi ^  *rr*t 

v r  & m  §st% % f a q  q r fe rT R  

tf tm  q r  a r r o w  |  afrc

s r r v w  %*sr a w r  q»t *forr q r  f t  

^  |  arf^p f a j r r i s r t f t  f t  7 $ ' f  \ <rfH*r 

a f r o  vft ^  t  f a  *ft*rr q r  

m f a w r  % ^3? t |  1 1  *NY * r$ tar % 
^ t  tf t§  fa  ^ f n j r r q ^ T  $ 
^rfaww * *rteffrnfr #  fc1 *  *rc*rcnr 

g  f a  ^pfr * f  *ft £  f a  f o rnre r  

q fo rr 3  5 8  qrfaRTPft f r o e m : f a *  ^  

«ft ehtqhv % fatr *rrcsr ?ft*rr t  ^Wr 
^  ^  ?#hc t o  % <rrer m s W  ^  ^  a f tr  

■ft 9T fa?sn^  ^ fW  ftfpc r 9»r ^  ^t,

s r f ^ R m  W f  ^  x n j f tw r  i t  ? * N t  
* * ^ w  < t  s m a f  x f A  >n% Ji f i r a jw

t  f r  <iifTW W  % | # w g t  gKf ft #N tr «n: 
#f ^  t  ? $ ^I jdl $ f% ^« f̂| ift jfks 
*Tf #PT  <Fift SffCT ?©t#
*T tj# OHÎ K XSRT ^i««r
t  :

*rPak helicopters are flying daily over 
this border area. On Moriday one such 
helicopter Hew close to  Gede once in the 
morning and next in the afternoon. On 
Tuesday noon too, one helicopter hovefed 
Banpur, Toongi and Bhajanghat areas of 
Nadia District.*'

v m  *T5 ^  % fa q T fa ^ T H  % | tTt»T C Tlf

fprrft ^ r r  q r ^ ? r  ^t, fr, A
^ ^ f 3 n w ^ ^ V « T T T ^ t t  ?3nft^TWT 
H^ft »rft^T ^ fa?r t  t o w

f a  e m  qrfaRTH  qrr %*ni 

%m$t # m  «pt ^ w r  a^rr ^t m x 
P r t ^ % an^f 11 *wt
anf iff |  fa  % an&r %?rcf f^ t l  ^insrt % 
f a q  f  3ftr F3r< g ^ f  grrfirer ^  |  ? 

3ptt j ^ F 5 <  smfMr |  ?r> anfr ^
£MMgw2b MMMiMkt MmŜ* igaMiWP «W>2WM  f̂ TVF2TT *PT TTO4 WTn VT ^TT

f W r  t  I WT «m OTT^TC 3 $  I  HT 

5T̂ f |  ? a m  a f t  |  sfr #»rt <rc r r  atfr- 
w t K  T taft % f ^  w  sprtsrrf s it

r # V

»F!ft 1T5W  *  an% « a ® r *f *r? eft 
t  ftr «ftir

ftm  |  ftr «f? ^rara ^ i ?tftfir ««r«t  
Jr s f u f t j r r  tr  ff*TRR s r a  gtr |  %

TO ST j f e  : ^ f  * P ^  1 ft f t n 't f f ’p T B  

# i i  *rt t t  i  :

“It is understood the Indian Border 
Police are restraining themselves in re
taliatory firing to maintain normality and 
peace on the border.4”

w r  s rrftr  ? q m  q v  «ns>r » w  |  ? ir f t f -  

m  $ r t  p r r  |  ?ft*n w  «fii*w ro 

«PT%qr 1 5ft # C T H



[*tt aresr T ffT u  « n ^ w  j  

t  #  « t - ( f i r

. ; f* N f t l t« T .i# -w c - i i r  t |  |  i «nfa-
..WPft ITTT f*TT& *R «IPR *iWfoflrf 
, *pt ftwwi 9friHr wt t j t  $ i sptt *ft#r 
ftyftfeO ^ v ta n fc rfc f if t  |  ftr 
*rf%srtft f #  vr $pfl? t o t  forr *m 
t i t  % '3!t»tji t  m $ m  $  fo> St a n ^ r  % ^ r  

m  t f t f m  f  *rr w n  **$$ ' 

fiftIT wrcprr ?

v r f k x m  a M t  f o r  <ft»nr «rc % 

. . m r l ,  9 ^  <pr ?ft? f i f t f
afrc u r a  * t  * i  $& $  tifcft % fa ir  

w f t t  t $ t  $  a r f t  t o  t o ^  <lt£ %% ’T O ’ 

gfoft f c  q% % q* % arpfrnH v t  t f r a  
tox I N t  srw r ^ t t p t  |  3 fk  ip ir f t  tffaT 

< it *ft ^frrr *n$eiT |  afa: w f w q  snFnpr 

*?r ^ w w w  v r < w i  « f  t T§r |  <ft 
w ^ n r s r f f  a rr in rr  | f % ^ r  *ft $ c m  

ftwT * t ^ rc  $ftt v t  *ft?? ^ H :  
'sW  3T50T « r  |  | 

%fo*r a m r  f o r  *n y p R grT f o r  tr $>nr

m  &  A f  3 m  * tr a i t  |  i t o
^ j #  s r t  * m  ^  an m i  |  f a  f*r tffrrr 

< r t lf tT  ^  % s r t  $  f r o r  ^  t  

#rww f  fo *r 3ft sr?t |  ^ *ro o t t  «̂ t 
^rnr a p #  |  aft* cr«rr ^ t  ^  a n w ? r  

t e n  ^ tf i t  ’srrf^r ft? tf ta r  <rc qTfanwfH  % 

M t  ifir ^ r  v r  $*r s tw jtt

* r & % f ^ & r n : t h

SHRI K. C. PANT: The Border Security 
Force, as my hon. friend just now said, is 
along the border and we have strengthened 
this force, all along the border of Bangla 
Desh. He raised the question about the 
Army. The Army is also standing by and 
will take necessary and adequate action to 
meet the situation whenever required. My 
hon.'.'friend wanted to know why 1 have said 
that in Sutarkandi there was. no shelling on 
the 26th and 27th, and why I dr#w a distinc
tion between that and 25th, when some ex
plosion took place ro tl#  tfou$f. 1%  refraoj!
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is that on the 20th therewassheftmg and it
was discussed in this House and it was only 
to  distinguish between that incident which 
was discussed on the floor of the House And 
this incident that I said so. That was a  later 
incident which he has referred to and I men* 
tioitod the date.

He also referred to. Government’s asses
sment of the possible reasons for Pakistani 
action, for the repeated shelling and some 
intrusions across the border for the last lew 
months. From the very beginning the effort 
of the Government of Pakistan has been to 
convert the problem of Bangla Desh into an 
Indo-Pakistan issue and we have avoided 
being drawn into a situation where wc would 
be involved in an Indo-Pakistan issue as a 
result of what is happening in Bangla Desh. 
The issue is that in Bangla Desh, the demo
cratically elected Government there is not 
functioning and this issue must be Kept in 
focus.

He asked me about the arrest of some 
Pakistani armed personnel and about some 
helicopters flying over the border. The ques
tion here specifically role is to shelling. It 
says: The reported recent shelling across
the border. I have collected all the informa
tion with regard to that. But on these things,
1 do not have the information with me just 
now.

He has quoted from a newspaper with re
gard to the adequacy of the response of the 
BSF. I would like also to quote from two 
newspapers, the Times o f  India and the 
Indian Express. They referred to these very 
same incidents and in both of these, 
they have said that the Border Security Forcc 
returned the fire effectively.

SHRI VIKRAM CHAND MAHA1AN 
(Kangra): At present out country is passing 
thrpugh 4 great crisis and every second day 
one finds Pakistan misbehaving with us in 
one form or the other. On the one hand 't 
is massacring innocent pebpfe o f Bangle 
Desh and on the other hand it Is vilolatir g 
our sacred soil. Our patience has practi
cally been exhausted on the impertinence oi 
Pakistani action. There are a  few recent 
examples, th e  Incidents are not confined to 
the eastern border. For example there is » 
news ifem fo the Indian Express o f 20th,

29, 1971 Pakistanis into Assam 136
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saying, Armed Pakistani intruders crossed 
the ceasefire line In the Mendhar area of 
Jammu border and fired shots on Friday. 
This is on Jammu border. In Bikaner, 4 
Pakistani intuders shot on a villager and 
inured another in Ramara village and took 
away 4 camels. This is in Bikaner district. 
8 Civilians were killed including 3 women by 
Pakistani shelling in the Assam border. In 
Tripura border 2 persons were killed. There is 
another news item which has appeared in 
which it is said that 4 Indian children and one 
girl were killed and 5 others injured. Paki
stani armymen started unprovoked firing at 
Gandak village, hardly one mile from the 
border. Thus, we see that within a short 
span of one week there have been six in
cidents on the different borders of the 
country. The time has come when we have to 
take a deeper look into the impertinence and 
impunity of the Pakistan rulers.

In the context of this situation which is 
prevalent, in the context of the regular war 
cries which are being raised by the Pakistan 
rulers, in the context of the Chinese forces 
training the Pakistan troops and the Pakis
tani forces digging trenches, and in the con
text of the Pakistani aircraft flying over 
Indian territory, taking all these things into 
consideration, it becomes a matter of grave 
concern to all of us, and wc have to find out 
ways and means by which we can deal with 
the situation.

I need not repeat what Shri Atal Bihari 
Vajpayee has said. But 1 would like to 
ask a few questions. Not only is there danger 
° f  aggression from Pakistan but within our 
country also various political parties are 
using this particular issue for satyagraha 
Purposes. Therefore, 1 wish to point out. . .

SHRI SHASHI BHUSHAN (South Delhi): 
Shame I

SHRI ATAL BIHARI VAJPAYEE: That 
w irrelevant.

SHRt VIKRAM CHAND MAHAJAN:
°t only arc we faced with external aggres

sion but we are also faced with an internal 
situation.

SHRI ATAL BIHARI VAJPAYEE: The
mg party itself baa decided to stage a

SHRI VIKRAM CHAND MAHAJAN: 
In view of Pakistan’s impertinence, and im
punity, 1 want an assurance from the hon. 
Minister , Will the hon. Minister give us an 
assurance that hot only will Government 
take defensive measures but they would 
also adopt retaliatory measures and teach 
Pakistan a lesson for violating the sacred 
soil of India and they will teach them such a 
lesson that they dare not violate our sacred 
soil ?

Secondly, I would like to know whether 
our Government have claimed compensation 
from Pakistan for those who have been killed 
by them, and if they have not, whether they 
will claim compensation and in the mean
time whether they will give relief to the 
families of the victims of this aggression. I 
would also like to know whether they will 
do something for creating peace within the 
country so that we can unitedly face the 
aggression.

SHRI ATAL BIHARI 
Rccognise Bangla Desh.

VAJPAYEE:

SHRI SAMAR GUHA (Gontai); Let 
them recognise Bangla Desh. The whole 
country will be one with them.

SHRI K. C. PANT: While sharing the 
hon. Member’s expression of concern at 
the repeated intrusions and firings and shel
lings across the border, I would like to dispel 
any impression that the Border Security 
Force is not adequate to the task or that they 
quietly suffer when there is firing or shellings, 
from across the border. I have said in my 
miin statement that the Border Security 
Force successfully silenced the firing from 
across the border.

SHRI VIKRAM CHAND MAHAJAN: 
Have we been able to kill even a single 
Pakistani by our shelling so far?

SHRI K. C PANT: I t is very difficult 
to know it and to collect this information 
even in normal circumstances, and even if 
we do collect it, it is very difficult to reveal 
it on the floor of the House.

So far as claiming compensation from 
Pakistan is concerned, in all cases where 
damage has been caused, compensation 
has been demanded from Pakistan.
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: So far as relief to these persons is concem- 
fcd, this is a matter for the local adminis
tration to took into. In  certain cases where 
there had been repeated shellings, the villa
gers wanted to be evacuated, and f find that 

' tli* Tripura administration has evacuated 
thsm temporarily to some other locations.

With regard to maintaining peace within 
the country, it is a very important question, 
and I can only express the hope on behalf 
of Government that realising the general 
seriousness of the situation along the borders, 
every effort will be made to maintain peace 
on all fronts within the country.

SHRI B. K. DASCHOWDHURY 
(Cooch-Behar); We have seen in the state
ment which the hon. Minister has just now 
made,—we have seen the same latitude in 
the past also—the same stereotype statement 
and nothing more. Last time it was said that 
our borders have been effectively strengthen
ed by the deployment of more and more 
Border Security Force units and all kinds of 
intrusions are immediately repelled by these 
forces. But the more we hear such statements 
from the hon Minister the more we see every 
day, open the morning papers, details of 
reports of Pakistani mortar shelling killing so 
many Indian citizens and injuring so many 
others, on the last occasion, on 17 June, I 
remember the hon, Minister gave the number 
of persons killed, injured etc. on our side 
due to Pakistani atrocities from across the 
border.

My first question is: Will the hon. Minis
ter be PI«i s ;d at least to tell the House what 
is the number killed todate? Will he also 
realise that this number is swelling higher 
and higher from day to day? What are the 
reasons therefor?

In a word, I can say that this situation has 
been brought about the policy so long pur
sued by the Government which is a ‘timid 
and weak-kneed’ policy, whatever they may 
say 1* about the increase in the deployment 
o f border security forces to protect our border 
and pur citizens. As a m atter of fact, in the 
statement we ft tod:

*‘Five civilians aire reported to 1 have 
Wen kitted on 25th Jttly itt villa geGartdrfk 
half a mite South of Stitarkfcandf, as a 
result of an explosion in a  hduse/*

The hon, Minister did not clarify why there 
was this explosion in a house which is Within 
this side of the border. Press reports give us 
a clue about these things. I quote from a 
report appearing in the Hindustan Standard, 
Calcutta, dated July 28:

“Pak soldiers also trespassed into the 
Ranibari tea garden in Tripura on Satur
day and started unprovoked firing using 
mortars and light machine guns and caus
ing injuries to about a dozen of Tndians, 
two being in precarious condition. Be' 
fore retreating, the soldiers planted three 
mines at that place. . . "

There arc other reports also. The distance 
between Sutarkhandi and Karimganj is only 
seven miles; within half a mile from the 
border the Pakistani military trespassed into 
our own border and started firing. This is also 
reported in the papers. They fired at various 
places and after that went away.

If our border security forces are strong 
enough u> protect our citizcns living on the 
border in various places, in Agartala, Tri
pura, which is a Union Territory, and also 
in Sutarkhandi in the Cachar area, how is 
that the Pakistani forces are able to trans
gress into our border unchallenged? Will 
the Minister also be pleased to state very 
clearly how long Indian citizens have to keep 
on hearing that so many of their fellow citi
zens have been killed due to firing from 
across the border? What effective steps does 
he propose to take in view of the fact that 
the number of such persons affected by such 
attacks among our citizens as well as among 
the Bangla Desh refugees is swelling every 
day higher and higher?

t  would also request the hon. Minister to 
consider, as was demanded on earlier occa
sions also, that in view of the abnormal con* 
ditions prevailing in the border and the fcet 
that the Bangla Desh problem has not y«.t 
been solved, the entire bercer should te 
handed over to (he military forces instead ot 
being manned as now by (he Border Security 
Force.

SHRT K C. PANT: The taiiln thrust of 
the question is the same as that o f my b°n 
fi'end, Shri Vajfflyce, & mcly, why we do n<’| 
post the army along the border instead of



leaving it to the BSF. I have already answered 
it. This m.)ftar shelling has also to be seen 
in its proper perspective. I have given the 
number of shells which landed in each place. 
That will give an idea of the nature of the 
sMIing anJl its intensity. In one case, 4 Pakis
tani shells landed; in another 7 and in the 
third case, 20.

SHRI B. K. DASCHOWDHURY: How 
many persons were killed upto now?

SHRI K. C. PAN f : I will give the figure.

With regard to the explosion in a house,
I am making enquiries. The matter is under 
investigation at the moment. This morning 
1 also tried to find out exactly what the situa
tion was. I am making enquiries into it.

Regarding Sutarkandi, it is true that the 
Pakistani army personnel did intrude at 
S.uarkindi sometime back. Actually, I vU- 
txl ths border force myself to see, and I 
found that our troops, our BSF boys, are 
today in high spirits. They told me that on 
that particular day, unfortunately, a unit 
which was stationed there earlier was going 
away under orders of transfer. Some had 
gone and a new unit was coming in and it 
just h vppened that on that particular day 
this incident took place, under normal cir
cumstances; I do not say that the Pakistani 
army cannot intrude at one given point; if 
they concentrate a sufficient number of men 
and arms they cun intrude. But it would have 
been difficult if the unit h id  faen in position 
and well entrenched. This is no explanation.
1 am just giving the facte. I do not accept 
thnt exphnation because we have to be ready 
at all timss and at all points on the border. 
But I say this because normally the BSF boys 
have been found to be up to the mark and 
in fact, they have been doing a very good job 
along the border.

My hon. friend took objection to the shells 
1 mding deep within Indian territory. Some of 
these guns have a long range; they can be 
fired from across the border and yet the 
shells cm land deep within the territory; 
and we do return the fire. That is the point,

About the number of Indian nationals
tiled, it is SO. This is daring the period 

trom 25th March to  27th July, 1971.

u \  Shelling by SRAVANA

SHRI B. K. DASCHOWDHURY: In
Tripura alone?

SHRI K. C. PANT: These are the casual- 
ties as a result of border violation by PAK 
army troops.

SHRI B .K . DASCHOWDHURY: On the 
17th June, the hon. Minister stated that the 
figure for West Bengal was 30 killed; Assam 
and Meghalaya, 38 killed, and Tripura, five 
killed, up to 17th June. That is on record. 
On the 17th June, the Minister said that the 
total number of persons killed in the eastern 
region was 73. Now, he is saying it is 50, 
This is on record.

SHRI K. C. PANT: My figure is 50. 
Indian nationals killed, 50. If there is any 
discrepancy, I will check up on that.

SHRI DASARATHA DEB (Tripura East): 
In his reply, the Minister said that four 
Pakistani shells landed on the town,—it 
means Sonamura town~-“killing two and 
causing injuries to four Indian nationals,*’ 
This Sonamura town is five miles from the 
border. I want to know from the Minister 
whether the Pakistani army crossed the border 
and from our land itself they started shelling 
the Sonamura town or from the East Bengal 
area.

This is not the first time that our citizens 
on the border area in Tripura were killed by 
the shelling of Pakistani troops. Since the 
genocide had started in East Bengal by the 
Pakistani army, many more Indian citizens 
particularly in Tripura were killed and also 
injured. Even in Agartala town, three people 
were killed in June, and some people were 
injured also there. There was panic and some 
people started leaving Agartala at that time. 
I do not find from the reply of the Govern
ment that they are taking any steps to protect 
the people there.

Secondly, when the hon. Prime Minister 
and the hon. Minister of Defence visited 
Agartala, they assured the people of Agrtala 
that if any danger would come from Pakis
tani army, the people would be protected and 
every possible measure would be taken to 
protect them.

Since then many incidents have taken place 
not only Agartala area but in Boionia area 

also where two persons were killed; In  Sob-
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ro^m and Srimgar very recently three persons 
were killed and I do not know whether these 
casUlties had been included in Mr. Pant’s 
list.

I am very sorry that inspite of the assu
rances given in this House by the Government, 
steps are not being taken to protect the life 
and property of Indian citizens. All of us 
know that Tripura is encircled by East Pakis
tan territory on three sides; now it is called 
Bangla Djsh. Military operations arc being 
conducted by the Pakistan Army in several 
places near Tripura, particularly in areas 
adjoining Tripura.

Tn view of all these, is it not the supreme 
duty of our Government to set up at least 
watch centres, chowkies, in several piaccs 
from where our military intelligence could 
watch the movement of Pakistani troops in 
piaccs bordering Tripura. I want to know if 
such watch centres are there and if so what are 
those people doing and why they have not 
alerted our Armed forces when they came to 
know of the movements of the Pakistani 
Army.

1 also want to know if the attention of the 
Government has been drawn to a report 
appearing in the newspapers that the West 
Pakistan army has ordered three border 
villages in Akhaura-Singabil area adjoining 
Tripura to be evacuated completely. The 
order served on the villagers on 24 July 
directed them to evacuate their houses im
mediately. The villages are: Nalgharia, 
Noabari and Ashimpur on the western side 
of the Singarbil railway station. 1 may add 
that this area is very near the Agartala air
port, not even a mile and is also very near 
the Agartala town, 2 j  miles. From this report 
it is evident in those areas at least the Pakis
tani army is planning to intensify its military 
operations.

In view of this alarming situation, 1 want to 
know from the Government what specific 
steps are being taken to protect our border 
areas and also to protect the life and property 
of the people residing in that area.

A large number of Bangla Desh evacuees, 
numbering a  little over ten lakhs have come 
to Tripura and are staying there in several 
camps and outside the camps also. Our
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Government has set up these refugees camps 
in the border area which is within the bullet 
rage from Bangla Desh. During recent shell* 
ing by the Pak Army the report says that four 
refugees had been killed—they were living in 
the camps. That only confirms that the camps 
are within the bullet range from Bangla 
Desh. How is it that the Government has 
chosen to set up alt these refugees camps 
within Pakistan Army’s bullet range?

I also want to know whether Government 
will re-think and shift these camps from that 
area to some other area which is at least 
beyond the range of bullets.

Shri Pant has already replied that for the 
damages and the killed persons compensa
tion has already been demanded from the 
Pakistan Government, but it will take a 
long time, and 1 am not sure whether that 
compensation will come at all.

AN HON. MEMBER: It will never come.

SHRI DASARATHA DEB: In view of 
that, will the Government from the Centre 
itself give some relief to the families of those 
who were killed by the Pak army ?

It was reported in the press that U. Thant 
would be convening a meeting of the Security 
Council on this Bangla Desh issue. I want to 
know whether it is a fact or not.

MR. SPEAKER: You have asked all 
sorts of questions. Some are not connected 
with this calling attention.

SHRI K. C. PANT: The first question 
was whether the Pakistani army crossed the 
border or whether it was from across the 
border. The Pakistan army did not cross the 
border.

AN HON. MEMBER: Five miles.

SHRI K. C. PANT: Yes, five mites. 
There ate guns with even longer ranges.

Neither did our army cross the border.
I want to make it particularly clear that our 
army did not cross the border.

Secondly, he cited some specific cases of 
some deaths in some localities and asked 
whether these were included in the list 1 had.
I will have to check up whether these were
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included. The information with me is up to 
22-7-1971. I will have to checkup because 
my hon. friend said that there was some 
discrepancy between this and the earlier 
statement.

SHRI ATALBIHARI VAJPAYEE: Why 
should thsrc be any discrcpmcy?

SHRI K C. PANT: If there is any dis
crepancy, I will have to find out.

SHRI ATAL BIHAR1 VAJPAYEE: It k  
a serious muter, two different Ministries 
nuking two different statements with regard 
to the casualties from Pak firing, and if this 
appears in the press, it will give a very bad 
impression about our Government and our 
country.

SHRI K. C. PANT: I can say off-hand 
that the BSF men killed is not included in 
this number, the number of Indian nationals 
other than fighting forces. So, we will have 
to see if the total includes both or not.

Oil this question of watch ccntres and out- 
posts wVic’i should got military information 
about th- movements of Pakistan troops and 
should alert our people, I donot think my 
hon. friend would expect me to go into the 
details of this question.

SHRI DASARATHA DEB: 1 do not 
want to know the places, but whether such 
kind of arrangement is there.

SHRI K. C. PANT: Necessary arrange
ments are always there in such cases.

About steps being taken, as I said earlier, 
the BSF has bjen strengthened all along the 
border, and the army is standing by and will 
take necessary and adequate action.

He asked me about the refugee, whether 
he was killed in the camp. I cannot say 
whether he was killed inside the camp or 
outside, i do not know whether the camp 
is located there or the refugee happened to 
be there at that time.

About relief, as I said earlier, it is a matter 
for the local administration to look into.

SHRI H. N, MUKERJEE (Calcutta 
North-East): Will you ask the Defence
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Minister to explain to the HotKe the difficult 
strategic position of Tripura to which he 
made specific reference, and what steps are 
taken, if any, in that regard by the Defence 
Ministry? 'I he House is in possession about 
that kind of material about the strategic peril 
of ths Tripura area, and the Defence Minis* 
ter should enlighten us.

THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) rose—

g*«i t o  * w tr o  ( ^ r r ) : 
ararw  firf a r e r  a r f *

?  i

MR. SPEAKER: Shri lndrajit Gupta. 
When you are replying to Shri lndrajit Gupta; 
you tmy cover that also.

SHRI INDRAJIT GUPTA (Alipore): 
Sever;1.! disturbing aspccts of thc.se incidents 
have been brought out adequately, I think) 
by the members who have spoken. I do not 
want to repeat that ground. So, with your 
indulgence I would like to put a few questions 
to the hon. Minister. Firstly, may I know 
whether they still regard these incidents, the 
series of incidents, the successive incidents, 
whether it be shelling, whether it be intrusion, 
whether it be vidaticn of air space or what
ever it be, whether they continue to regard 
these merely as isolated incidents to which 
this kind of statement in reply has to be given 
or whether the Government of India are 
analysing these more deeply and trying to 
understand whether there is any set pattern 
or design behind it.

It seems to me, and I would like the 
Minister also to tell the House if it is so, 
whether government does not sec these in
cidents, these chain of incidents as a deli
berated attempt by Pakistan to organise a 
series of provocations which would help to 
escalate the situation towards some sort of 
a clash, military clash, between Pakistan and 
India in such a way th \t the blame can bis 
put on India. Whether they will succeed or 
fail in this game is a different matter, but I 
personnaly feel that it is not a question fo 
four shells or forty shells. 1 do not like the 
way the hon. Minister tried to deal with it, 
probably not intentionally but he was in 
fact minimising these shellings by saying that 
the intensity of the shelling iriust* be kept in
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mind and so on and then he went on to say 
that 4  shells, or .10 shells or 15 shells have 
fallen. That is not the point. I want to know 
whether they regard these shells as the open- 
ing shots of a drama which is being prepared* 
very consciously and very deliberately, in 
order to create a new situation. Of course, 
the more they create these incidents the more 
we can take it to be an indirect admission by 
Pakistan. And that should give us some con
solation—that the operations of the Mukti 
Fauj are beginning to pinch, beginning to 
hurt Pakistan which is a good thing.

Bat, at the same time, I do not think that 
is the only factor and certainly wc should not 
fall into the trap which is being set for us. 
We should not be provoked into doing some
thing which in other places will be inter
preted and defined as aggression committeed 
by us, because this is what is sought to be 
done now. The m i in argument which I 
find is being put forward by the Pakistani 
side is that India is training and sending 
guerillas to Bangladesh. This is what the 
Pakistani Ambassador to the United States, 
Mr. Agha Hilaly is reported to have said that 
“guerillas were being sent into Pakistan. 
Mr. Hilaly who has just returned to Washing
ton after consultations at home has charged 
that India was openly training members of 
the liberation army.” This is how the ground 
is being prepared. Therefore, they want to 
justify their shelling, justify certain incursions 
and so on on this ground. So, with your 
permission, Sir, I may just quote what has 
appeared in The Statesman of today:

“ He said”

—that is to say, Mr. Hilaly—

“he said he had discussed this with 
Mr. Sisco/ 1

—Mr. Sisco is the Under Secretary of the 
United States Government who had an ex
change with Shri Swaran Singh when he was 
there in Washington—

“He said he had discussed this with 
Mr* Sisco and that his Government was 
bringing the present situation to the atten
tion of the Soviet Union* Japan, Britain, 
France and Germany as well as the UN 
Secretary-General and the head of the 
SecurityCouocil,"

So, I think it would be wrong for the govern-; 
ment to see these incidents in isolation and to 
reply to them as though they are isolated in* 
cidents of four shells here and forty shells 
there. Something else is going on. I would 
like to know from him whether the statements 
and the replies which the Government of 
India through its Ambassador in Washington 
is making—I do not know what line they are 
taking—but they have to refute this because 
the Mukti Fauj constitutes the armed force 
of the Government of Bangla Desh. Unfor
tunately, this Government has still refused 
to give recognition to that Government and, 
therefore, this Mukti Fauj is passed off in 
USA and United Nations by Mr. Agha 
Hilaly as being our guerillas whom we are 
training and sending into Bangla Desh. if 
wc had recognised the Government of Bangla 
Djsh as sovereign having its own standing 
army then they could not have taken shelter 
behind this excusc to support their case in 
the United Nations. Even the United States 
Senator, Mr. George Me Govern has stated 
only yesterday that the arms which are being 
supplied by the United States Government 
to Pakistan may be in the nature of quid pro 
quo for the help that Pakistan gave them for 
arranging Mr. Kissinger's flight to Peking. 
This is what Senator McGovern says. Is the 
Government prepared to say or not that the 
Mukti Fauj as the armed force of the Bangla 
Desh Government has as much right to get 
help and assistance from its friends as Pakis
tan has got the right to take the arms from 
United States of America otherwise these 
incidents will go on multiplying in order to 
allow that case to be built up.

1 would also like to ask him and, t hope, 
he will not take the excuse behind the fact that 
he is not dealing with External Affairs, whe
ther Mr. U. Thant, Secretary General of 
UNO—I do not like to say harsh words 
about a person holding such a high posi
tion—maybe unwillingly is playing the same 
U.S. game. I am told he has circulated a 
letter—it has appeared in the press although 
not the full text-~to various countries and it 
speaks of serious escalation of events and 
incidents. It refers to the dangerous escala
tion to a “flash point” between Pakistan and 
India. So, the whole stage is being set that 
some conflict between India and Pakistan 
is in the offing. I would like to know whether 
it is not the right tim e for India to remind
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Mr. U Thant that when the prestige and the 
Honour of the United Nations was at stake 
in many placeis—in Congo, in the Gaza Strip, 
in Korea aiad other places—it was the armed 
forces of this country which went out to 
uphold the honour of United Nations and we 
had not expected this kind of treatment.

MR. SPEAKER: You are going very 
modi beyond the scope of the Calling Atten
tion. As these issues do not concern the 
Minister he will not be in a position to give 
a reply to that.

SHRI INDRAJIT GUPTA: I want to 
know from him whether they arc even now 
prepared to re-consider this thing in its pro
per context and background and not to delay 
any further in extending recognition to the 
Government of Bangla Desh. I wish to point 
out if these incidents go on multiplying on the 
border and we have to take retaliatory action 
then it will be regarded as direct confronta
tion between India and Pakistan whereas the 
territory lying between India and Pakistan 
is that of Bangla Desh. If you recognise it, 
the position changes; if you do no recognise 
it, we will fall into this trap of a direct con
frontation between India and Pakistan. I 
would like to know what is the Government’s 
assessment of this question.

MR. SPEAKER: 1 do not allow the 
latter part to be replied to but only that 
which falls within the scope of the question. 
Of course, they are very important questions 
but it is not the proper occasion for them.

SHRI INDRAJIT GUPTA: These are 
all related to this,

SHRI K. C. PANT: At the very beginning 
Shri Atal Bihari Vajpayee asked me for our 
assessment of the likely reasons for all these 
incidents anc| I  had submitted that from the 
very beginning, the Pakistan Government’s 
effort has been to convert the problem of 
Bangla Desh into an Indo*Paki9tan issue. 
We have all along avoided being drawn into 
a situation where we would be involved in 
an Indo-Pakistan situation as a result of 
what is happening in Bangla Desh. This may 
oe what they want—I cannot speak for th e m -
ut, as my hon. friend rightly cautioned the
overnment, we should not fall into a trap 

O' do anything which is likely to be mis- 
construed or misintemrytrrf —

a deliberate attempt by Pakistan to escalate 
the situation into aconftict and blame India 
for it. Again, 1 cannot speak for their inten
tions. but this is a possibility which will have 
to be kept in mind.

So far as the shelling goes, there is no 
question of minimising the firing even of a 
single shell across our border. That was not 
my intention. If  unwittingly that impression 
has been created, 1 would like to correct it. 
Even a single shell fired across our border 
is a violation of our territory and we take 
the strongest and the most serious objection 
to it. There can be no question of condoning 
even a single shell crossing the border.

He asked me about the guerillas and the 
statement by Mr. Agha Hilaly. For the re
cord I want to say that this has been refuted. 
He wanted it to be refuted. It has already 
been refuted.

The other two questions, according to 
your direction, 1 would not answer because 
they do not fall directly within the scope of 
this question.

j u n n w n w r n r :  a t w w a f y f f  

t j v  a n #  g  i

37 7  fc ac*fcr sftfer
..— A.

K*TT I  W 6 8 V kTCRT *  STH1W

afar ura ^  irfhr no farrfWf 
apt TOW t  ImWr ’Til T*RT

I ...........

« r a n t  : arrr

W  377 TC I Wt $
f t #  x n  v t  fsnnr Sf tot |  i
1 have not allowed it.

srwffi a m  

M »it___ .**
MR. SPEAKER: Nothing will go on 

record. You are speaking without my per- 
ra t io n .

♦♦Not recorded.
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PAPERS LAID ON THE TABLE

W est  Ben o a l  E m ployees’ P aym ent of 
C o m pu lso ry  G r a tu it y  O r d in a n c e , 1971

THE DEPUTY' MINISTER IN THE 
MINISTRY OF LABOUR AND REHA
BILITATION (SHRI BALGOVIND VER- 
MA): On behalf of Shri R. K. Khadilkar, 
I beg to lay on the Table:

(1) A copy of the West Bengal Em
ployees’ Payment of Compulsory 
Gratuity Ordinance, 1971 (Weft 
Bengal Ordinance No. 1 of 1971) 
promulgated by the Governor of 
West Bengal on the 3rd June, 1971 
under provisions of article 213 (2) 
(a) of the Constitution read with 
clause (c) (iii) of the Proclamation 
dated the 29th June, 1971 issued by 
the President in relation to the State 
Of West Bengal, fMated in Library. 
S«e No. LT-757/7IJ.

(2) A statement explaining the reasons 
as to why the Hindi version of the 
above Ordinance could not be laid 
on the Table simultaneously. [Placet! 
in library. See No. LT-758/7 j ]

A n n u a l .R epo rt , o f  C o a l  Bo a r d , C a lc iu  jta  
for  1969-70

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINE'S 
(SHRI SHAHNAWAZ KHAN): I $>Cg to 
lay on the Table a copy of the Annual Report 
(Hindi and English versions) of the Coal 
Board, Calcutta, for the year 1969-70. [Placed 
in library. See No. LT-759/71J.

A n n u a l  R ep o r t  o f  F o o d  C o r po ra tio n  
o f  I n d ia  fo r  1969-70

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): I beg to lay 
on the Table a copy of the Annual Report

(Hindi and Englkh versions) of the Food 
Corporation of India for the year 1969-70 
along with the Audited Accounts, under 
sub section (2) of section 35 of the Food 
Corporations Act, 1964. [Placed in Library, 
See No. LT-760/7I],

N o tific a tio n  m a k in g  certa in  am en d 
m ents to  D el ii), M eer u t  a n d  Bu la n d sh a h r  
M il k  an d  M il k P  r o d u c t s  C o n tr o l  O r d e r ,

1971

SHRI ANNASAHEB SHINDE: On be
half of Shri Slier Singh, 1 beg to lay on the 
Table a copy of Notification No. S. O. 2544 
(Hindi and English versions) published in 
Garattc of India dated the 8th July, 1971 
making certain amendment to the Delhi, 
Meerut and Bolandshahr Milk and Milk 
Products Contrf Order, 1971 published in 
Notification No. S O. 1911 dated the 3rd 
May, 1971. under sub-section (6) of scction 
3 of the Essential Commodities Act, 1955 
[Placcd in Library. See No. LT-761/71].

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have lo report the 
following messages received from the Secre
tary of Rajya Sabha:

(1) "In accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of Procedure and Conduct 
of Business in the Rajya Sabha.
1 i.m dirccied lo return herewith the 
Mysore Appropriation (No. 2) 
Bill 1971 which was passed by the 
Lok Sabha at its sitting held on the 
23rd July, 1971 and transmitted to 
the Rajya Sabha for its recommen
dations and to state that this House 
has no recommendations to make 
to the Lok Sibha in regard to said 
Bill/*

(2) “In accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of Procedure and Conduct 
of Business in the Rajya Sabha,
I am directed to return herewith the 
West Bengal Appropriation (No. 
2) Bill, 1971 which was passed by 
the Lok Sabha at its sitting held on 
the 26th July, 1971, and transmitted

Not recorded,


